SLP(Crl.)... 1248 OF 2001

| TEM No. 18 Court No. 4 SECTION I I A

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl.)....... /2001

(From the judgenent and order dated 14/07/1999 in CRLA 151/95

of The HI GH COURT OF BQOVBAY)

HARI SHCHANDRA LADAKU THANGE Petitioner (s)

VERSUS

STATE OF MAHARASHTRA Respondent (s)
( Wth Cl.MP. No 1248/2001 for c/delay in filing SLP )
( Wth Ofice Report )

Date : 23/02/2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE G B. PATTANAI K
HON BLE MR JUSTI CE B. N. AGRAVWAL

For Petitioner (s)
M. D.N Goburdhan, Adv.
Ms. Pinky Anand, Adv.
Ms. Geeta Luthra, Adv.
For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng

ORDER
............ Y
SP2
Del ay condoned.
| ssue noti ce.
Prayer for bail rejected.
. SP1

(Suneet Bal a Sharm) (Manj u Shar nmm)
Court Master AR- cum PS



